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Written Answers

head' one of the most sophisticated
artillery items over produced by the
US; and

(b) if s0, whal stepg are proposed
fo be taken by Government tot equlp
the Indian forces to meet the threat
poscd by the "Copperhead” missiles?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. R. NARAYANAN). (a) Yes,
Sir. -

(b) All developments affectng  Indiu’s
security are kept under constant watch
and appropriate measures taken to emsure
full defence preparedness.

Unclaimed P.F. amount

[337. SHRIMATI KRISHNA KAUL:
Will the Minister of LABOUR be pleased
to state:

(a} wha! is the amoupt of Provident
Funds dues which ig lying unclaimed by
Provident Fund Organisationy in the coun-
try;

(b) what are the reasons for which these
~amounty are lying unclaimed: and

(c) what steps are being taken to  pay
these amounts 1o the subscribers?

THE MINISTER QF STATE OF THRE
MINISTRY OF LABOUR (SHRIL P. A,
SANGMA): (a) A sum of about rupees
fourteen crores is lying unclaimed with the
Provident Fund Organisation:

(b) The umount has remainey unpaid
mainly on account of non-receipt of  the
claimg from either the subscriber oy h.is]
her nominec/legal heir:

{c) The EPF authoriiies have heen in
structed to make all gur effortg to lo-
cate the subscriber who have not preferred
their claim For this purpose, they have
been asked to give suitable publicity by dis-
playing the particulars of unclaimed depo-
sits on the notice boards of the factories
establishments and also to enlist the co-
operation of employers/trade uniong in
finding out the whereabout of the subscri-
bers.

-

{ RAJYA SABHA}

to Questions 108
Application jor 100 per cent export-
ovfented units

1338, SHRI M, VINCENT. Will  the —
Minister of COMMERCE be pleased to
state:

(a) what is the number of applications
for issue of letter of intent fapproval of
100 per cent export-oriented units pend
ing with Gavernment;

(b) whether there are different norns
for according approval in the  export
z0ne area and outside the area:; and

(¢) whether ihere is any time  limit
for issue of approvul from the date of
receipt of such application?

THE MINISTER OF STATE IN 'IHk
MINISTRY OF COMMERCE  (SHR}
BRAHM DUTT): ) 79 applications
for units to be set up under the 100
per cent EQU Scheme wers pending as oa
31st July, 1986.

(b) Separate schemes govern the estab
lishment of a project within the Expor
Processing Zone and the yettimz up of &
project as a 100 per cent Bxport Oriented
Unit outside the Zone., The morms for
consideration in both cases, however, take
into account, anxong other things, the aa.
ture of the activily, its techno-ecomomic
feasibility in the specific  circumstances
ang net foreign exchan:e realisations etc.

(c) Applications under the 100 per cemt
EOU Scheme, which are complete in  all
respects are expected to be cleared within
a period of 30 days after registration in
the case of Non-MRTP cuses, and within
60 days after registration, in the case ot
MRTP cases. In the case of units within
Export Processing Zoncs applications are
expected to be cleared within 45 days.
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